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Arrest  o f  Kashmi r i  Mi l i tants  

197. SHRlMATl SUMITRA MAHAJAN : Will the 
Minister of HOME AFFAIRS be pleased to state : 

(a)  whether the Government are aware of the 
tact that large number of militants are residing in 
Lon1 Area in Ghaziabad District of Uttar Pradesh and 
are operating therefrom; 

( b )  i f  s o ,  whe ther  t h e  Government  have  
conducted any drive to apprehend militants from this 
area: and 

(c) ~f S O ,  the success achleved In thls regard? 

THE MINISTER OF HOME AFFAIRS ( S H R I  
INDRAJIT GUPTA) : (a )  l o  (c ) .  The lnformatlon is 
being collected from the State Government of Uttar 
Pradesh and will be laid on the Table of the House. 

Telecommunicat ion Services 

198 SHRlMATl VASUNDHARA RAJE : Will the 
M ~ n ~ s t e r  of COMMUNUCATIONS be pleased to state 

( a )  whether  there 1s a need to  Improve the 
telecommunrcat~ons servlces In D e l h ~  and 

(b)  11 so ,  the steps proposed to be taken by the 
Government in this regard? 

THE MINISTER OF COMMUNICATIONS (SHRI 
BEN1 PRASAD VARMA) . (a )  Yes, Sir 

fb) Fol low~ng steps are belng taken to Improve 
the servlce in MTNL, D e l h ~  

Upgradallon In External plant 

ln t roduct lon of cab le  ducts system for 
Junct~onIPr~mary cables. 

P h a s l n g  ou t  of e lec t ro -mechanrca l  
e x c h a n g e s  In t h e  n e t w o r k ,  by  d lg l ta l  
electronic exchanges 

l n t r o d u c t ~ o n  of opt lca l  f ibre and d r g ~ t a l  
mrcrowave systems In junction m e d ~ a  

Computer~sa!~on of fault reparr servlces 

Reorgan lsa t ion  c t  Cus tomer  Serv ice  
5en:res 

Streaml!ni?g 91 91! l ,ng opetatrons 

Waqf Proper ty  

Sl iRI  Pic ClASMUNSl WJ! l  the M ~ n ~ s t e r  
AFFAIRS be pleased to state 

f a ,  whether  the  1 5  P o ~ n t  Programme on  
c o m r  i n a l  ha rmony  and  d e m a n d  cf rnqulry by  
Na:lona Mlnor~ty Camrnlss~on on the Waqf properly 
n1srnan3qement In West Bengal by West Bengal Board, 

IK; ,  wherher an admrnlstrallve erqurry  on the 
ahcve Ly  West Bengal Government headed by P K  
Sc .13u~ 'a  ha? been r.?ncludea r n l  

: c ,  ss  the detalls ot the f~ndrngs of the enqu~ry?  

THE MINISTER OF H O M E  AFFAIRS ( S H R I  
INDRAJIT GUPTA) : (a) to (c),  Information is being 
collected and will be laid on  the table of the House 

Expans ion  of Haldia Ref inery 

200. KUMARI MAMATA BANERJEE : Will the 
PRIME MINISTER be pleased to state : 

( a )  whe ther  t h e r e  i s  any  p r o p o s a l  u n d e r  
consideration of the Government tor expansion of 
IOC refinery in Haldia, West Bengal; 

(b) if so, the details thereof; and 

(c) the time by which the above proposal is lrkely 
to be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 
P E T R O L E U M  A N D  NATURAL G A S  ( S H R I  T R 
BAALU) : (a) to (c) ,  Installation of 1.0 MMTPA Crude 
D is t r i l l a t ion  Un i t  of H a l d i a  Re f ine ry  h a s  b e e n  
approved at an estimated cost of Rs.45 crores It 1s 
scheduled tor completion by December, 1996 

12.00 h r r .  

[English] 

MR. SPEAKER : Now, papers to be lald on the 
Table of the House. 

(Interruplrons) 

MR SPEAKER Kumarr Mamata Benerjee, you 
cannot speak from there You are a Member of the 
House  and you are supposed  to know what  1s 
Par l~ament .  

(Interruptions) 

MR SPEAKER , It 1s no t  a p l a c e  lor 
demonstration It IS a sacred place where Issues 
have to be debated and where Issues have to b e  
d~scussed It 1s no! a place for demonstrat~ons 11ke 
t h ~ s .  I am very sorry 

(Interruplrons) 

MR SPEAKER Please go back your seat Thrs 
IS r l ~ !  the way to do rt 

12.001/? h r s .  

PAPERS LAID ON THE TABLE 

Ordinances under  Ar t ic le  123(2)(8) of  the  
Const i tu t ion 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL PUBLIC GRIEVANCES. PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY ( I F  
PARLIAMENTARV AFFAIRS ( S H R I  S R  
I !\I I\'-;LJB 3 1\.13N' ' A k )  I ':( :, 1 ,  '7 on the Tablc 
copy each of !he tollowing ordinances (Hlndi and 


